GOVERNMENT OF INDIA
MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(DEPARTMENT OF PERSONNEL & TRAINING)

RAJYA SABHA
UNSTARRED QUESTION NO.629
(ANSWERED ON 23.07.2026)

REVIEW OF CENTRAL CIVIL SERVICES
629. SHRI ASHOK SINGH:
Will the PRIME MINISTER be pleased to state:

(a) the number of officers of various Central Civil Services (other than AIS) recruited through
CSE of UPSC serving on deputation or assignments outside their parent service during the last
five years;

(b) whether Government has undertaken any review to assess relevance of certain services, such
as postal and telecommunication services, in view of adoption of technology;

(c) whether any review of sanctioned cadre strength, like IRS, has been undertaken on account of
technological changes and extent of officers remaining on deputation; and

(d) whether Government proposes to review such services and cadre strength, reorganizing
redundant services and creating new ones and, if so, the details thereof?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES
AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE
(DR. JITENDRA SINGH)

(a): The Department of Personnel & Training (DoPT) deals, inter-alia, with the deputation or
assignment of Central Civil Services officers under the Central Staffing Scheme, Non-Central
Staffing Scheme, and for appointment as Chief Vigilance Officers. As regards, officers from
Central Civil Services (other than AIS) recruited through the Civil Services Examination (CSE)
conducted by the Union Public Service Commission, as per available information, a total of
1,344 such officers have served on deputation/assignment outside their parent cadre in the above
mentioned schemes/appointments during last five years, including those who are currently
serving as on date.

Deputation/Assignments, other than above mentioned appointments are made and
administered by the respective Cadre Controlling Authorities (CCAs) across various
Ministries/Departments, and the relevant records in respect of such appointments are maintained
by the CCAs.

(b) to (d): The cadre review and restructuring is a continuous process. The sanctioned strength of
cadres is reviewed as per Cadre Review Guidelines based on the proposals submitted by the
CCAs.

The last cadre review of Indian Revenue Service was held in 2013 and cadre review of
both Indian Telecommunication Service and Indian Postal Service was last done in 2016. During
the Cadre review, the manpower assessment is done keeping in view all the relevant factors such
as automation and adoption of Information and Communication Technology, business process
re-engineering, changes in the organizational mandate, deputation requirements etc.
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